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Sbrl M. C. Sb.aha Headquarters or 
head qfficcs ? 

Sbrl ADlrudha SlDha1 Head offices. 
Shrl M. C. Shahs There will be the 

•Corporation's headquarters at Bombay 
·and there will be five zonal officers and 
there will also be Divisional offices. We 
have already proposed 30 and, late� on, 
when we see that the volume of business 
i s  more, then, we will increase that number 
of divisional offices. We propose to have 
180 branch offices; that we have already 

·aettlc4. We propose to  have 350 branches 
all over the country, 1 branch in each 
district. 

Sbrl Aalnadba Slnha: J wanted to 
·know .the names of some other placca 
which had also advanced claims for the 
location of the head offices of the Corpora
tion, not the branch of other offices. 

Shrl M. C. Sb.ah: Calcutta had made 
, a  claim that the headquarters ahoukt be 
there. 

Sbrl H. N. Mubrfee: In view of the 
public statement made by the Chief Minis-
· ter of West Bengal last April that Calcutta 
was going to be the headquarters of the 
Life Insurance Corporation, may J know 
if that statement was made by the Chief 
Minister on his own behalf or whether he 
had consultati ons with the Government 

,of India which have ensued in a different 
aetult ? 

Sbrl M. C. Sbab1 The Chief Minister 
of West Bengal had written letters to the 
then Finance Minister and also to the 
Prime Minister. All the factors ncectsary 
for locating the headquarters were conai
dcr.cd fully and, after consideration, it bu, 
been decided that the headquarters should 
lbc at Bombay. J have got all these; they 
arc two long pages. If premitted, J will 
read the whole out. 

Mr. Speakers Nobody need volunteer 
·any answer. 

Sbrl R. P. Garst May J know whether 
all the members of the ataff' recruited by 

the varioua Insurance Companies two 
years before would be confirmed after 
1hc setting up of the Insuranc:e corporation ? 

Sbrl M. C. Sbab: As we have given 
. an  assurance to both Houses of Parliament 
that all those who were employees of the 
-various Insurance Comparues which arc 
being nationalised will be taken up in the 
new Corporation, not a single person who 
was in the employ of any Inaunince Com
pany on 19-1-56 will be retrenched. And 
the question about permanency will also 
be considered after the Corporation ia laet up and after all the various branch 
.offices have been established. 

lflaShrl Sedbaa Guptaa May I know if 
any decision bu been taken about the 

pay-scales of the staff' after the Corp.ration 
has been set up, because it was reported 
that the Minister  himself had said that the 
pay-,cales \\Ould be l•n the model of 
government pay-,cales ? 

Sbrl M. C. Shab1 We have appointed 
special committees to go into the pay-scale, 
of the officers, and the lower staff. We 
have already taken tentative decisions, 
but not final decisions, with regard to  the 
pay-scales of the lower-paid staff. But, so 
far as the highly-paid staff is concerned, 
we have taken decisions and the pay-scales 
arc lower than what were obtaining in 
the various Insurance Companies. 

Centenary CelebradoD of Unlwnltiee 
•70� Sbrl Rernacbaact,a Reddb Will 

the Minister of Education b e  pleased 
to state: 

(a) whether i t  is a fact that one crore 
rupees have been sanctioned to each of 
the Univenitics of Calcutta, Bombay and 
Madras towards their Centenary celebra
tions; and 

(b) if so, the broad details on which 
auch amounts will be expended ? 

The Deputy-Mtnlater of EducadoD 
(Dr. IC. L. Shrlmall)1 (a) Yes, sir. 

(b) Expenditure in this .:onncction will 
be incurred on developments of a perma
nent nature, such aa construction or expan
sic.n ot buildinga, endowment of profes
sorships, acholanhips, etc. and no part 
of the grant will be spent on mere celebra
tion. 

Sbrl Ramadumdra Redd.I : May I 
know whether thC$C: funds arc taken out of 
the Univcnity Grants Commission Funds ? 

Dr. IC. L. Sbrlmall : Yes, Sir. 
Sbrl K N. Mukerjee : May I know 

if these ,nnts of money are in addition to 
whatever other awns of money which are 
1oing to be pajd by the University Grants 
Commission to th� three Universities? 

Dr. IC. L Sbrlmell : shall need 
notice to answer that. 

Shrl M. IC. Moltra1 May I know if the 
Government have advised thcae Univer-. 
aitics to set apart Rs. 35,00,000 out of these 
sranta to be utilised as Rcacrve Fund ? 

· Dr. IC. L Sbrlmall1 I am not aware 
of that. 

Shrl Rarnacbeadra Reddl I May I 
know whether thia CXJ>Cl:lditure wa, cn
visaaed when the Budget for 1956-57 wu 
framed? 

Dr. IC. L Sbrlmell1 I un not sure 
whether it wu in the Budpt, but we make 
a lump sum available to the UnivenitY 



799 Oral Answ.er, 3 AUGUST 1956 Oral Amtoer, 

Grants Commission, and the Commission 
is quite free to di1burae the funds in the 
way i n  which it likes. 

Sbrl T, S, A, Cbettlar: The hon. 
Deputy Minister replied that this ia to. be 
spent on endowment of professorships, 
scholarships etc. May I take it that i t  will 
not be spent on recurring expenditure 
but only on such non-recurring expenditure 
as is necessary for the i mprovement of 
buildings? 

Dr, IC, L Sbrlmal1 I have already 
uid that the expendi ture in  thi• connection 
will be on the developments of a permanent 
nature, such as construction or expansion 
of buildings, endowment of professorships, 
acholarships, etc. We have also said that 
no part of the grant will be spent on mere 
celebrations. 

Flood ha Aartala 
•703. sbrl Duaratha Debi Will 

the Minister of Home Aft'aln be pleased 
to state: 

(a) whether any warning was giYCD 
to the inhabitants of Aprtala Town (in 
Tripura) for adopting precautionary 
measures, on the eve of recent flood when 
water of Howrah river was seen lncreasinr; 

(b) if not, the reasons for such failure; 
and 

(c) the number of days or hours 
during which Government machinery 
could not function? 

The Mlnlater ha the Mlalatry of 
Rome Affaln (Sbrl Datar): (a) Yes. 

(b) Does not arise. 
(c) Government machinery functioned 

throughout. 

Sbri Daaaratha Deb: Is It not a fact 
that no Government official, I mean, 
high official, could be seen on the fint, 
accond or third day of the flood and that 
the people of Agartala were left completely 
In a state of utter helplessness ? 

Sbrl Datar1 That is not correct. 
In fact, as soon as it was apprehended 
that floods would be coming, the District 
Magistrate and other officers went round 
In jeeps and passed on a word of warning 
to as many people as they could, 

Sbrl Duaratba Debi May I know 
whether Government propase to make a 
judicial enquiry into this matter, that is, 
about the rising floods at Agartala? 

Sbrl Datar1 There is no need to 
make any judicial enquiry in this caae. 

Sbrimad Rena Cbaltranrtty I May 
I tnow when the warning was given to 
district officials, whether any steps were 

taken by them for precautionary measure, 
other than just goinr round and telling the 
people that the floods are coming ? 

Sbrl Datar: At first, warning wu 
given, and just when the water began to 
rise-in some places i t  was 6 to 7 feet 
deep--attempta were made by the officera 
and a number of persons were rescued 
by them. 

Sbrlmatl Renu Cbakravartty1 May· 
I know if any bunds were erected durinir 
the day and night of those crucial days? 

Sbri Datar1 There was one bund and 
I may point out to this House that the 
bund on the southern sector of the town 
had a number of breaches, and that was 
the reason why there was a resultant 
on rush of water. 

Sbri Biren Dutt: May I enqui� 
whether the Criminal and Civil Couns in 
Aganala town remained closed for 17 days: 
or not? 

Sbrl Datar: They might have remained 
ao because we had made arrangements 
for rescuing the people and for keepinr 
them i n public offices almost for about 
one week. 

• 
Sbrl Biren Dutt: In view of the 

fact that a statement has been made by 
the hon. Minister of Irrigation and Power· 
that about a crore of nipees worth Govern
ment property had been lost on account of 
the floods there, how is it that the hon. 
Minister is saying that there has been a losa 
of Rs. 3 crores and some copies of docu
ments and papers ? 

Sbrl Datar1 The hon. Member ia 
misinformed. Only during last week, 
I informed this House that the value of �e · 
Government property lost was approxi
mately Rs. 3,64,8 16 and not Rs. 3 crore. 

Sbrl Duaratba Deb: The hon. Minis
ter just now said that Government �aa. 
quite alert about the floods and had. in
formed the people to take precauuons. 
In that case, how is i t  that all this properry 
was lost, and even documents from Coum 
and rent lists had been completely lost? 

Sbrl Datar: That was becau� the� 
were certain safes and other things 1n,· 
which Government stamps had been kept. 
When there was water for auch a long time · 
there, they naturally had been soiled . . The 
extent of the loss that I have menuoned, 
includes all these. 

Small Savlap 
•70+ Sbrl Bbapat Jba Asa d: Will 

tJle Minister of FIDance be pleated to 
awe: 

(a) whether a nation-wide campaign 
for Voluntary Small Savings has rcoently 
been launched by Government to finance 
the Second Five Year Plan; 




